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The Registrar General,
High Court of Delhi,
NewDzlhi.

To

I. The Pr. Dlsldct& Scsli0111 Judac (l!Qa,),Ti,11auri Courts Complex, Oelhl.
2. . Tbe Pr. Distulct&: Sessions Judge (Contra!), Tis Hcuri Court Coiplx, Delhi.
3. The Pr. Dillricl &.Scnlom Judgo (New Delhi), Pati"1• House Court,Complex, NewDeihl.
4, The P; Dirt;let & Se(±Jons Judge (Est),.Ka;l rdona Courts, Delhi,
S. The Pr. Dis!rlel & Session,lutlgc {North-Bui), Kul:ardoDD1a Courts,Delhi.
6. 111• Pr. l)lslrfct & Sesslo&t Judge (Shah¢r), .Katkar doa Ccyrtu , Delhi.
7 Te Pr. Dhnjer & Sessiir Jedja.(South),Stet Courts Complex, NewDe1Li .
B. Tho Pr.District & Sesslorr Judge (84th-pr:t), S±let Couns Complex, New Delhi.
9. The P, Ditrlct & Sui]ors Judgjc(&cut}-Wes), Dwuka cart com.ple, NewDelhi
10. The P. Dlticl &silosJzdgs{Ninth+Wet), Rohl±i] Court Complex,DeLhl,
11. Tho Pr, District & Si ns JudgnNonh), Roll!Cory Caple, Dclh!.
12. The Fi. biti & Serslas'Judge-cunt-«Sl. Judge (PC Act), Rouse Avena Caurs

Complex,DDUMarg, NewDelhi..
"" {"";_,"has Ho, Pay caunt, Dw»a coua come», sear-1o, Dada,

Subject: Commcmorallon oC 7S years or ladcpcndcncc by ''Har Ghar Ttranga" .campaign
or GovL ar lndla.

Sir,

I am dlrccJcd.10 forward herewith a copy of D.O. letll:r No. ISOl l/161/2022·
Ju,(I\U)(Part-J) dated.NIL received from Mr.Kin:n l\ljlju, Hon'blo Miclster afLow & Ju,lfcc,
Gov. uf India, on the above subject and t request you take requisite itcps to cneoun.gc all
Jutlna_al officcrs/:taff members worklng ln your respective court complexes to actively
potlic,pDle in lhc National Campaign lnltltalcd by the Govcmrncnt oflodia and 10 hoi,t the
N11iunal rlag a1 lbeir Homes dvrlog tbe period from 13~.1s• l\ug,,st, 2022,

Sub:- Commemoration of75 _years of Independence by "Har Ghar Tlranga" Campaign of
?OVt, of lndla,

I
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(V.K. Mital)

Deputy Rcg!atrar (Mg. & Cord.)
For Regi,trar GeneralcEncl: As above
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OFFICE OFTHE PRINCIPAL DISTRICT & SESSIONSJUDGE (HQs}: DELHI , ..

207309& 'f8 AugtNo._T."/dent./Msc./circulation/2022 Dated, Delhi the

A letter bearing No. 13401-13413/DHC/Mgt. & Coord. Cell/BMCC (District Courts)
dated 06/08/2022 alongwlth Its enclosures received from Ld. Deputy Registrar (Mgt. & Coord.)

For Registrar General, Hon'ble High Court of Delhi, New Deihl, with regards to request for take

requisite steps on the above noted subject to encourage all Judlclal Officer/staff members

working In the respective court complexes to actively participate In the National Campaign

initiated by the Government of India and to hoist the National Flag at their Homes during the

period from 13"- 15", August, 2022, for Information & necessary complfance to:-

rule.

1. All the Ld. Judicial Officers posted In Central-District, Tis Hazarl Courts Deihl.

2. The Chalrm .an, Website Committee, Tis Hazari Courts, Deihl With the request to direct
the concerned official to upload the same on the Website of Delhi District Courts as per

3. All the Sr. AO(J)/ AO(J)/ Branch In-Charges of all the branches In Central District, Tis
/4 arl Courts, Delhi. •

~ Deallng official for uploading the same on Centralized Website through LAYERS as per
rules.

5. P.S. to Ld. Principal District & Sessions Judges (HQs), Deihl for information.

$~-
(RAKESH PANDIT}

Officer In-Charge, General Branch, Central
Additional District& Sesslons Judge,

7is Hazar;Courts°'!/J)
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MINISTER

LAW AN JUSTICE
GOVERNMENT OF INDIA ·

D.O. No, 15011/161/2022::Jus(AU)(Part-1)

(Kiren Rijiju)

Yours Sincerely,
84• 1

Shri Justice S.C. Sharma,
1-lon'ble Chief Justice.
Delhi High Court.
New Delhi,

Respected Chief Justice.,
As you are kindly aware 'Azadi Ka Amrit Mahotsa?' (AKAM)' is an

ongoing celebratfon in a campaign mode to commemorate the 75 glorious years
of progressive independent India. The Indian National Flag is a symbol of the
national pride for entire Nation. To further honour our Flag, National
Implementation Committee which oversees all efforts under AK.AM has
approved the programme of 'Har Ghar Tiranga' to encourage every Indian
citizen to hoist the NaoraiFla@Gttheir horre.Idea behind the campaign is to
instil the feeling of patriotism· in the hearts of people and reminisce the
contribution of those who tirelessly work for nation building. It is envisaged
that all citizens will be encouraged to hoist the Tiranga in their homes during
theperiod from 13- 15th August, 2O22.

J am sure that in this National Campaign active paiticipation by the
judiciary as upholders of the Constitutional values will surely have a very
encouraging impact on the general public and help in making this campaign a.
grand success. l would, therefore, request your support and leadership in.
encouraging the judiciary and officials/staff ofyour High Court and District and
Subordinate Courts in the State to hoist the National Flag in their homes during
the period from 13th -- 15th August, 2022 and making this 'Har Ghar Tiranga'
campaign ofthe Government ahuge success.

With regards,


